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Appendix LXV, Annexure Nos. 113 and 114 
for (c) and (d).] India maintains 98 Missions 
and Posts abroad. The budgetary provision for 
these for the year 1968-69 is of the order of 
Rs. 10.38 crores. While efforts are constantly 
made to keep expenditure to the minimum 
despite rising costs, the overall amount spent 
is modest when one takes into account our 
interests, the need for reciprocity and the posi-
tion which our country occupies in the world 
today. By means of periodic inspection, needs 
of economy and efficiency are continuously 
kept under review. 

STATEMENT 

Expenditure incurred on Missions abroad under 
the Administrative and budgetary control 
of the Ministry of External Affairs during 
the past live years 

FOURTH PLAN FOR U.P. 

*726. SHRI SITARAM JAIPU-RIA: Will 
the PRIME MINISTER be pleased to state: 

(a) whether it is a fact that the Stave Plan 
Advisory Council of Uttar Pradesh at its 
recent: meeting criticised the Central leaders 
for inadequate allocations of funds for various 
plans of the State; 

(b) what are the allocations under each 
head made to the State for the current annual 
plan and the Fourth Five Year Plan ; and 

(c) whether Government propose to 
enhance the allocations in view of the 
criticism? 

THE PRIME MINISTER AND 
MINISTER OF PLANNING (SHRI-MATI 
INDIRA GANDHI): (a) Some of the 
Members of the Plan Advisory Council felt 
that U.P. had not received adequate assistance 
in the past. 

(b) Attention is invited to pages 94- 
95 of the 'Annual Plan 1968-69' plac 
ed on the Table of the House in July, 
1968. 

The Fourth Plan proposals of the State 
Government have not yet been received. 

(c) The proposal of the State Gov 
ernment to increase the outlay for the 
current year's Plan on the basis of the 
State's own resources will be consider 
ed some time in October, 1968. 

As regards the Fourth Plan, the question 
does not arise at this stage. 
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t [CHARGES AGAINST SHRI PREM KISHAN, 
I.C.S. 

*731.   SHRI RAJNARAIN: 

SHRI  BALKRISHNA   GUPTA : 

Will the PRIME MINISTER be pleased to 
state: 

(a) whether it is a fact that no Ministry is 
prepared to accept the services of Shri Prem 
Kishan, an Officer of the, Indian Civil Service, 
because of his past actions and that is why the 
Government of India had to send him to serve 
in the U.N.O.; 

(b) whether it is also a fact that when the 
said Officer was in the service of the Indian 
Embassy in Europe, he brought with him a 
silver dinner set unauthorisedly and the same 
was returned after the incident came to the 
notice of the then Prime Minister, Shri 
Jawaharlal Nehru; 
 

(c) whether it is also a fact that Shri Prem 
Kishan taking advantage of his position as 
Secretary in the Ministry of Housing, got two 
houses constructed with extra coverage in 
Diplomatic Enclave against the Municipal 
Laws and is receiving Rs. 5,000 per month as 
rent; and 

(d) if so, what action Government have 
taken in these matters? 

 

 

t[THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) No, 
Sir. 

(b) At the time of the transfer of the 
officer from one Mission to another he was 
reported to have taken away with him a silver 
fruit set valued at about Rs. 350 purchased on 
Government account and left behind another 
set purchased on personal account. The 
mistake was discovered within a few weeks 
and the fruit set was returned to the Mission 
concerned. After an enquiry, it was concluded 
that this may have been a bona fide mistake 
on the part of the officer. 

(c) According to Government's in-
formation, the construction of the houses was 
sanctioned by the N.D.M.C. in December, 
1963. The rental received is reported to be Rs. 
5,000 per month. 

(d) Does not arise.] 

U.S.A.'s PLAN  TO ESTABLISH MILITARY 
BASES IN INDIAN OCEAN 

*732.   SHRI  M.  R.  VENKATARA- 
MAN : 

SHRI  K.   P.  SUBRAMANIA 
MENON: 

SHRI  RAM  SAHAI : 
SHRI CHITTA BASU: 

Will the PRIME MINISTER be pleased to 
state : 

(a) whether Government's attention has 
been drawn to the news item published in 
newspapers of 5th July, 1968 to the effect that 
the United States ,of America is planning to 
establish military bases in the Indian Ocean; 

(b) if so, whether Government have made 
any representation against the matter; and 

(c) what steps have taken by the 
Government of India to prevent U.S.A. 
to establish bases in the Indian Ocean? 
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t[   ] English translation.


